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EFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 200/2014

IN THE MATTER OF;-
M. C. Mehta ... Applicant
VS
Union of India & Ors. ... Respondent(s)
INDEX
S.No Particulars Page No.
1. Compliance Report of Directions Dhanbad, Issued by 1-41
Hon’ble NGT in the Order dated 13.09.2024 in the
Mentioned Matter
— .
Filed Through

Saurabh Jain

Advocate for Respondent

D2-Flat No.2A, School Lane Road,
Kalindi Colony, New Delhi-110065
Email- saurabhjain.law@gmail.com
Mob- 9899030099

Place — New Delhi
Date — 09-04-2025
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Reports on gaps mentioned as per order dated 13.09.2024 Is 2

&hmmﬁmmmﬁmmﬁwmmm@mwﬂw arles,
A Sewags Management:-

A

S per report shared by Dhanbad Nagar Nigam (Arinexure-1} and Nagar Prishad Chirkunda |

T T CHIRKUNDANAGAR
NAGAR NIGAM DHANBAD 7 pmisHAD_
~78MLD

e
s helow ¢

————

| 0 . o . ‘ As per the survey reportucum .DPR (Detailed Project
ewage Generation (inMLD)  Report) for Dhanbad Sewerage Praject Phase-1 & 2
|prepared by M/5 NIS Engineering Pvt Ltd. for JUIDCO
Ltd., Ranchi, the estimated sewage generation in
Dhanbad municipal area for year 2026 is 153 MLD.

Dischiarge was measured in 05/2022-06/2022 &
projection discharge for yeor 2026 has been worked on
brorate basis of population projection for Dhanbad
“municipal area._ Erclosure 01: Schedule 11: Pro;ect'
Informatien Memorondum - Dhanbod ‘ o d
. Within the municipal boundary of Dhanbad various . _ NA
(i) Existing Sewage Treatment private and public institutions have installed their
:::Ph:f:;s . sewerage treatment facilitles of varying capacities
: inside their campuses, which are mentioned below: -

\TASM 400 KLD SBR technology

TATA STEEL : 380 KLD ETP

ACC ; 230 KLD

Rajendra Sarovar: 250 KLD $BR Technology

STP projects under construction in Dhanbad Municipal

area are:
Raja Talab, Jharia : 450 KLD
L.oco Tank Talab. : 300 KLD
Barmasia Talab  : 230 KLD .

\rban Development and Housmg Department, Gov. of]. -
_iharkhand has notified Jharkhand Waste Water Pnhcy in
‘ o b017 and Jharkhand Faecal Sludge and  Septage
! I . Management Policy In 2017. in-line the objectives of
these policies, the Dhanbad Municipal Corporation has
' lalso communjcated major institutions/ employers (under
its jurisdlctlan) llke: East Central Railways, BCCL etc. 10
commission STPsin thelr command areas.
Fnclostire 01 ¢ the copy of letter sent by DMC to major!
institutions as stated abave.
Tabulated below are ‘commissioned STP facilities under

1 Quantity of sewage being: treated DMC area:

i (utitization capacltvl ‘ K o .
_ Facility Capacity {in KLD)

yT-ISM, Dhanbpad +400

TATA STEEL 1380

ALC Ld, 1230
Rajendra Sarovar : 250

Total Capaclty. 1,26 MLD

>

. NA:
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IThe work under Dhanbad Sewerage Project Phase -1 hasi.

iy

Current Gap in sewage.tfea_tment

Sewage beingTreated - :1.26MLD
Current Gap in Sewage Treatment 151.74MLD

. . NA
| Perf oy has
pm;:;r?a?ce of STPs commenced vide agreement signed by parties JUIDCO
' arly for £C Ltd, NMCG and DWWMPL (Dhanbad Waste Watef
_ Management Pvt. Ltd.) on 26.12.2024. '
Reasons for Underutitisation of |Dhanbad. Sewerage Project Phase -1 for development OJ NA
STPs (C""ﬂecj’-‘i\fitvof 05 Nos. of STPs of total capacity of 192 MLD ha '
Households/ laying of sewer commenced vide agreement signed by parties JUIDCO
lines) Ltd., NMCG and DWWMPL on 26.12.2024.
Total Sewage gehératio‘n :153MILD NA
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rinne bound plan-for bridging the
ap and tying up with financial
srrangenients and not delaying

%gmﬁmng and identifying.
axacuting agencles or having any

other issues

Dhanbad Sewerage Projact Phase Y & 2 ahall he
executed by JUIDCO Ltd,, Ranchi.

Dhanbad Sewerage Project Phase-1:

1. Administrative Approval and . Expendrture
Sanction for "Interception -& Diversion and
STP works In Dhanbad Town, tharkhand"

under Namami Gange Mission-Hl from.

National Mission for Clean Ganga, PWR, RD
%GR, Min, of Jal Shakt!, Gov. of India, vide No.
Pr-25011/1/2022-TECH1. NMCG, Mew Dethi,
Dtd. 30.01.2023 (Enclosure 02: pg. 1 of 14 of
aforesgid  administrative approvalj  has
following major components:.

'« Development of 05 Nos. of STPs of total
capacity of 192 MLD inclieding necessary
ancillary infrastructures, UV disinfection,
SCADA and online monitoring system, as

mentioned below:
Location Developm | Capacity
ent Block |- (in MLD)
TP | Sijuwa I Baghmara | 18
Rampur '
STp2 | Pandarkanaii | Putki 21
STP-3 | Petia - Putki 75
5TP-4 } parashania Baljapur 60
STP-5 | Karmatand Ballépur 18
Total ..} 192

s 7nos. of nala tapping

e Interceptor sewers - 14,243 m

o Rising mains-13,300 m

e Development of 3 pumping stations-(38.83
MLD, 6,81 MLD.and 51.91 MLD}-97.57 MLD

e Effluent channel disposal of treated effluent
through pipeline 1150 m

o 15 years operation & maintenance mc!uding

the manpowaer, chemicals other maintenance
and power and fuel charges.

o Environment plan during construction and
operation phase.

2. A “concession agreement for development of
sewage treatment  plant and  associated
infrastructure at Dhonbad, State of Jharkhand on
hybrid annuity PPP basis" has been executed and
signed on 26.12.2024. (Enclosure 03: 06 pages
numbered .'1 of 130 to '05 of 130" and '130 of 130" of
the above-mentioned agreement.) -

R

NA

et




G,
O R T

B E-Tonder Nafica: NIt o, jUioco/NiT/Dhanbad
SD/S50, ded, 21,08,2028 by JUIDCO L., Ranchi for
"Intatception & Diversion and STP Works (n Dharibad
: Town. Jharkhand state, including operation and
; maintenance pefiod of 15 years through hybrid
} * o annuity based PPP made under Namami Gange
Programme” stipulates 30 moriths for construction .
and 03 months for the trial opeérations of new
facilities. {Enclosure D4: copy of dforesaid nNIT).

Dhanbad Sewerage Project Phase-2:

This project Is urider BPR (Detailed Project Report)
stage. its scope of work includes construction of 08
Nos. of ISPs (Intermediate Sewerage Pumping
iStations). These iSPs shall mechanically pump the
Eewarage form low lying areas to upper levels vide
lcanduit channels/ sewer pipelines.

» Dhanbad Sewerage Project Phase-1 has NA

commenced vide agreement signed by

{wiii) Where treated sewage Is being
parties on-26.12.2024.

discharged {to Ganga or
tributaries « NIT No.~ JUIDCO/NIT/Dhanbad 1&D/S50,
dtd. 27.06,2023 by JUIDCO Ltd, Ranchi
stipulates 30 months for construction and
- 03 months for the trial operations of new
facitities.
River Damodar Is “the only tributary of ‘Ganga NA
1 {ix) Where  untreated .| (Hooghly) in Dhanbad.
sewage is discharged
(Drains joining
Ganga/Tributaries)




As perreport sh '
ared by Dhanbad Nagar Nigam (Annexure-i) and Nagar prishad Chir
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0

it}

kunda

; ; . i . NA
: ' :;?:::;::::‘?:ng. “Drain/Nola/BDJST] Avg. fiow | Avgflow | Avg. Sewage
;o .  or ustrial Location [m¥/s} {MLD) Design Flow
waste water joining Ganga/ ' Jor2026
tributaries and the Quantity Katrt River o8 1546 | W '
Vasudev River 0.003 0.298 ) 17
Matkurfa System | 0.063 5480 o
Matkurfa System | 0378 | 32627 %
{Triva Nafla | 0.487 42102 ]
joriya Nalla T TR R L ®
Baliapur 0006 | 0549 14
Govindpur Nala . -
e Discharge was measured in 05/2022-
06/2022 & projection discharge for year
2026 has been worked on prorate basis of
population  projection for Chonbad
municipal areda.
e Enclosure 05: Pg. 291 of 897 of Tender
' Document of ‘pevelopment of Sewage
Treqtment  Plants  and Associated
Infrastructure of phonbud Town; State of
Jharkhand on Mybrid Annuity Model
Dhanbad Sewerage System {Phase-I}- 2.8
Nalw Discharge and Projected Discharge
. [pamodarisa tributary of Haoghly river and Barakar
river flowing through Dhanbad is a tributary of .
Damodar.
" Iprains Joining outside city and Khudia River (a tributary of Barakar river} Joins NA
i) pown limits but either joining in’ lqutslde the city limit in areas riamely Govindpur,
village or nearby town ~INirsa, ggarkund and Chirkqnda etc.
NA

inclusion of sewage flowing in
drains  into total sewage
eneration figures and their
fntercepthn and diversion to

' 5TPs

(i)~

G5 Nos. of STPs of total capacity of 192 MLD

including necessary ancillary infrastructures, UV
disinfection, SCADA and online monitoring system
being constructed under Dhanbad Sewerage Project

Phase- 11 ,
T interception &| Developme’ Capacity |
Diversion/sTP | nt Block of| (in MLD}
- Wl‘_ocntipn - Dhenbad '
§TP-1 | Sljuwa Baghmara. 18
. Rampur . .
W Pandarka_nali Putkl ‘ 21
sTP-3 Pe_tla _ Putkd . t75
“§TP-4 | parasbania Ballapur . 60 -
§Tp-5 | Karmatand - allapur 18




LY 'ﬁ&émer rema!:t._agiement_ {Septic tanks/soak pits) '
port shared by Dhanbad Nagar Nigam (Annexure-) and Nagar Prishad Chirkunda

total capacity of 35,000 itr. each. .

» i Status of Se . . Co ' 12 KLD Capacity FSTP Is
plage management Currently. DMC, Dhanbad has no dedicated septage | .. heing Operational.
with reference to FSTP/STP management  facility. However, there are .
- Ihstitutional FSTP/STP available which are mentioped
below:- B :
Facllity . STP(inKLD)  FSTP
HT-ISM 1400 :
TATASTEEL ~ 1260 - 260
ACC 1td, . 1230 ’
Rajendra ;250
Sarovar
Total - 126 MLD
‘ Capacity _
_ Management of Grey Water The work under Dhanbad Sewerage Project Phase -1 NA
1 (i) o for development of 05 Nos. of STPs of total capacity of :
192 MLD including necessary anciiary Infrastructures,
UV disinfection, SCADA-and online monitoring system
has commenced vide agreement signed on
: | pea2.2024. ‘
{i#f) Utilization of treated Grey water | N/A
. Approximately. 7425 m? septage is collected by 06 sludge Is being processed
{iv) Utilization and Disposal of Sludge [nos, of septage suction machln_efvehicleé having | and composed generated
which is used in Garden

of ULB .

and Plants In variaus areas |

()

Gap in sewage management and -
time plan :

o The work under Dhanbad Sewerage Project
' Phase -1 for development of 95 Nos. of
STPs of total capacity of 192 MLD has
commenced vide agreement signed by
parties JUIDCO Ltd., NMCG and DWWMPL

on 26,12.2024,

« NIT No.- JUIDCD/NIT/Dhanb&d &D/550,
dtd, 27.06.2023 by JUIDCO Ltd, Ranchi
stipulates 30 months for construction and
03 months for the trial operations of new

NA

facilities.

S
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~No. of iﬁdu’sti‘;ies generating trade effluents, their place of disposa
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Industrial Poliution Control ' _
bad {Annexure-)

As per report shared by Reglonal Officer, Pollution Contrpi Board Dhan

List of direction issued to -th._e'l-l.o'tels, Dharamshéia',ﬂAéhrarﬁ, Resta

~ (Dhanbad) - R
T gamaeks

S.N. i Name & Address of Hotsl, Dharamshala, Ashram,

“Status of CTE/CTO

urant, Banquet Hall

| and compliance

‘ | Restaurant, Banquet Hall _ ' S
; 1| W/s: Sonotel Hotel & Resorts Put. Ltd., At - 5th €10 'obtalneapf_a";—tmﬁg T pirected to 8 u.bmit
Floor, Ozon S perlod upta 31.12.2021 application vide letter no-
; Gallaria Mall, Saraidhels, Dist. - Dhanbad o o _535*"“;_31_;?_?:_2335_.«__—
2 M/s. Royano Hotels Pvt.dtd. - "“CT0 obtained for the . ~Directed to-ARPIY for
At- NH-02, Jealgora, Kowabandh, PO- KG Ashrarm, . period upto 31.12.2021 CTE/CTO vide Jetter no.
Bhanbad - - 636,01, 3103202
3 M/s. Hotel Skylark, At- Sastri Nagar, Bank More, 70 obtained for the " Directed to submit
Dhanbad. period upto 31.12.2014 application vide fetter no.
' ' 487, dt. 02.03.2024
_ . A8 ]
3 | M/s. Hotel Basundhara , At- Hari Mandir Road, CTO obtained for the “Directed to submit
Dhanbad. period upto 30.06.2011 . application vide letter no.
: - 477, dt. 02,03.2024 &
jetter no. 639, dt.
31.03.2024
5 M/s. Hotel H_arsita,l At- Bartand, Dhahbad, ' Emis‘slonansent QOrder ""6]-"&"5&';&”"{8 submit
' _obtained for the period upto application vide jetter no.
31.12.20086 483, dt. 02.03.2024 &
letter no. 642, dt.
] 31.03.2024
6 M/s. Hotel Wood Land, At- Pranjivan Clrcular Road, |. CTO obtained for the: Directed to-submit
Chiragora, Dhanbad. 1 perfod upto 30.06.1999 - application vide I_etter no.
' 485, dt. 02.03.2024 &
[etter no. 640, dt.
_ _ 31.03.2024
7 M/s. Wedlock Greens, A Unit of Megacorp Praperty " Only CTE Obtalned Directed to submit CTO
: . Developers Pvt. Ltd., At- Kashitand, PO- Bhitia, application vide letter no.
Govindpur, Dhanbad 1098, Dt, 29.05.2024
3 E M/s. Shekhar Rest House, At- Shramik Chowk, Not obtained .Directed to Apply for
| Rangatand, Dhanbad ' : CTE/CYO vide letter no. -
5 ' _ : _ 636, dt. 31.03.2024 -
9 M/s. Tripti Bar & Restaurant, N.H. - 32, Mahuda Not obtained Directed to apply for
More, Dist- Dhanbad. CTE/CTO vide letter no. 486,
o dt. 02.03.2024 &
letter no. 641, dt.
: _ : _ 31.03.2024
16T M/s. Hotel Residency, At- Bank More, PO- Dhanbad, “Not obtalned Directed to apply for
Dist- Dhanbad : ‘ CTE/CTO vide letter no.
o _ _ o - 469, dt. 02.03.2024
11 gﬂr{’s Eo;ei)l?;ea{;?‘lang,_ :t- Bank More, PO- Nat obtained Directed to apply for
anbad, Dist- Unanad CTE/CTO vide letter no.
i . o 468, dt. 02.03.2024
2 # “At- Vishtl Para, Hirapur, PO- ' ' - :
12 | M/s, Hatel ZeelAt Vishtl Para, Hirap Not obtained Directed to apply for
CTE/CTO vide letter no. 467,

i Dhanbad, Dist: Dha_nbad’. '

dt, 02,03.2024°
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b

NS. Flotal Sammes e
2 : amrat) At% Hnu;‘lmw‘mwp;“‘m‘\.“w".'”' L ] —
Dhanbad, Dist Dhanbag, W Colony, po Not ohtalned “Birasted to apply fof
TR : . CTE/CTO vide fetier N0/
1 M, Hotel I o e o e A8, dt. £2.03,2024
Dt Dﬁm! Hil!_ Top, At- Rangatand Pa‘hh R T PR e e e lf
anbad, ' anbad, Not obtainad Diractad to apply Tor
N o o CTE/CT0 vida latter no, 475,
15 M B . : ' dt, 62.03.2024
_ M/s: Dhanbad Guest House, At- Rongatand P _ T e
Dhanbad, Dist Dhanbad ' na, PO- Not obtained Directed to spply
- o CTE/CTO vide fetter no,
Y . . (12.03,2024
16 . M/s. Hotel Apsara, At~ New Market, PY ' : : 474 c!t -02 > P
Dist- Dhanbad arket, PO~ Dhanbad, Not obtained . “Directed to apply for
o CTE/CTO vide Jetter no.
T — . 473, dt. 02.03.2024
17 | M/s. Hotel Ben; . , dt. 0205208 |
Digt: D'hanb:?zer' At- Naya Bazar, PO- Dhanbad, Mot obtained Directed to apply for
: ) -CTE/CTO vide letter no.
TRREY 472, dt,02,03.2024 |
N l'{:;:t:otel l?ombav. At- Purana Bazar, PO- Not obtained Directem apply for
ad, Dist- Dhanbad. CTE/CTO vide letter no.
9 _ 471, dt. 02.03.2024
| Ws. Hotel Poonarn, At- Purana Bazar, PO- Not obtained Directed to apply for
Dhanbad, Dist- Dhanbad. | CTE/CTO vide letter no. 480,
dt. 02.03.2024
20 | M/s. Hotel Royaltan Plaza, At- Katras Road, Not obtained Directed to apply for
Matkurla, PO- Dhanbad, Dist- Dhanbad. CTE/CTO vide letter no..
479, dt. 02.03,2024
21 | M/s. Hotel Milleniutn, Near Gurudwara, Katras Not obtained Directed to apply for
Road, PO- Dhanbad, Dist- Dhanbad. ' CTE/CTO vide letter no.
: . 478, dt. 02.03.2024
22 M/s. A-One Guest House, At- Rangatand, PO- Not obtained Directed to apply for
Dhanbad, Dist- Dhanbad. CTE/CTO vide letter ng. 476,
) B 1 02.03.2024
23 M/s. Hotel Rana, At- Rangatand, PO- Dhanbad, Dist- Not obtained Directed to apply for
Dhanbad. ’ | ¢TE/CTO vide [etter no. 490,
_ dt. 02.03.2024
24 M/s. Welcome Guest House, At- Rangatand, PO- Not obtained Directed to apply for
Dhanbad, Dist- Dhanbad. CTE/CTO vide letter no.
. 489, dt. 02.03.2024
25 | M/s. Subham Guest House; At- Rangatand, PO- Not obtained Directed to apply for
Dhanbad, Dist- Dhanbad: CTE/CTO vide letter ro,
7 488, dt. 02.03.2024
26 M/s. Hotel Kaveri, Near Bus Stand, Bartand, Not abtained Directed to apply for
- | Dhanbad. ' CTE/CTO vide letter no.
484, dt, 02.03.2024
27 M/s. Hotel Harsita, At- Bartand, Dhanbad. Not obtained Directed to apply for
: CTE/CTO vide letter no, 483,
.dt. 02.03.2024 &
letter no. 642, dt.
31.03.2024
2% | M/s. Dhanbad Club, At- L.C, Road, Hirapur, * Not obtained Directed to apply for
Dhanbad. ‘ CTE/CTO vide letter no. 482,
_ _ dt. 02..03.2024
55| M/s. Union Club, At-L.C, Road, Hirapur, Dhanbad. . Not obtained Diracted to apply for
‘ CTE/CTO vide letter no. 481,
| dt‘._ 02.03.2024
30| M/s. Hotel Ramson , At- Ashok Nagar, Bank More, Not obtained Directed to apply for
phanbad. CTE/CTO vide letter fio,
491, dt, 02.03.2024
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Mls. Hotel Ralnho\».

Dhanbad one| Plaza, Bark Mors,” * Not obtained lrpctr"d to apply for
" crﬁ/c: ro-vida letter no.
. 32.03.2024
, fleld, e e et e e 1 8
» A Hirapur, Dhanbad, Not obtained mmcted 10 spply for
CTE/CTO vide [attar no.
ey 02,03,2024
33 WS Hovel Crive 493, dt,
nar, At
Dhanbad R M““uﬂa Road, Bank More, Not obtained “Directed ta apply for
' CTE/CTO vide fetter no.
T éiw = v 494, dt, 02.03.2024
: $.H - . . . &
nhanb:r ! AkaSh Residency, At- Bank More, Not obtained Sirected to apply for -
i / ' CTE/CTO vide letter no. 495,
; TR R . dt. 02.03.2024
| | M/s. Hotel V1P, Pvt, Ltd,, At Bank Mare, Dhanbad, Not obtained Diracted to apply for
' ' CTE/CTO vide letter no.
i 496, dt. 02.03.2024
36 | M/s. Hotel Kunal, At- Harimandir Road, Hirapur, Not obtained Directed to apply for
Dist- Dhanbad. : CTE/CTO vide letter no.
297, dt. 02.03.2024
3| M H°t91 Panchmukhi, At~ Harimandlr Road, Not obtained Directed to apply for
Hirapur, Dist- Dhanbad. ' CTE/CTO vide letter no. 498,
) dt. 02.03.2024
38 | M/s. Hotel Mourya, At- Harimandir Road, Hirapur, Not obtained Directed to apply for
Dist- Dhanbad. CTE/CTO vide letter no. 502,
: dt. 02.03.2024
3 M/s. Hotel Aranya's, Opp Big Bazar, Saraidhela; Dist ~ Not obtalned Directed ta apply for
Dhanbad. ETE/CTO vide letter no.
501, dt. 02.03.2024
40 | M/s. Sujata Palace, At- Hirapur, Bist- Dhanbad, Not obtained - Directed to apply for
CTE/CTO vide {etter no.
500, dt. 02.03.2024
41 M/s. Hotel Muskan,At- Hirapur, Dist- Dhanbad. Not obtained Directed to apply for
CTE/CTO vide letter no.
. 499, dt. 02.03.2024
42 M/s. Hotel Mahaveer, At- Rangatand, PO- Dhanbad, Not obtained Directed to apply for
Dist- Dhanbad. CTE/CTQ vide letter no.
- 504, dt. 02.03.2024
43 Ms. Hotel Garlb, At- Rangatand, PO- Dhanbad, Dist Not obtained Directed to apply for
‘Dhanbad.. CTE/CTO vide letter no., 503,
dt. 02.03.2024
44 M/s. Starnet Marketing Pvt. Ltd,, B, Black, City Not obtained Diracted to apply for

Ceritre, L.C. Road, PO- Dharibad, Dist- Dhanbad -
826001

CTE/CTO vide letter no.
505, dt. 02.03.2024




% - Water quality status ‘of Ganga and
L) ¥ tributaries in the District and
; tﬁb town in terms of its fitness
| -. for Bathing water qﬁa_iity that is,
: % FCand IS

-ll'ocatlo'n: Near Damgarh Water works sind
follows:

| Fecal Coliform: 120:MPN/100 m!

Fecal Streptococeis 11 MPN/100 ml

| Notification of Flood Plain Zones

’E
i
%
; z
w
.
t

Not applicable to the d_istﬂct of Bhanbad.

E Tssues relating to Enﬁronmental Flow

—"
==

Yssues relating to Environmental
Flow

s ot i e A

As per the report furnished by the various
district there is no such relevant data avail

| issues relating 1o environmenit flow of river Ganga and its tributarfes in th
| district of Dhanbad. '

"As per the report provided by JSPCB, Reglonal office, Dhanbad Jharkhand
on the basls of sample collected from Damodar river (tributary of Ga;l-\ga) _
 the content of FC & FSis as

—

e e

concernad stakeholders of th
able on records related to th

N

=gy

Deputy Commissioner

~cum-~Chairman, DGC,
Dhanbad

|
X




41364
Prafery,
EREICY Ww’m Wl

Ry wtumnummo R T el "

SEII S

...."ﬂ‘g_ .
TR 3G,
SRS | =

'mﬁiﬁma@aﬁ;
CEEICH

Cfwg —  WFREE NGT S “gfear-200 /2014 (M.C. Mshta Vs Union of Indla & Ors.) % wiRa amaw
famaiwogzoma?alﬂcrrama%w #) :

TRIT— QUIYRY, 9% & PHra. (ﬁmﬁmw}mzosmzsosmzs

WWWWEﬁwﬁm%ﬁﬁWNGT%aﬁm—aoo/zom (MC
Mahta Vs Union of India & Ors.) # 9TRe 3w A%, 13.09.2024 & amens H ﬁ‘*gﬂl? argarer FiaeT g9 93
%WWWWW_%‘T%I ' .

o [ ‘ .
AT — FATR]
'E’.Z’ )~
TP,
T

TR G,
g |

'.wf%ﬁwﬁirﬁal | _ g;—,%\“\%
WA,
. —WE-

: |
HLIM '.Z._.S'

: Page 487
Supita jalapurté




W%QGS N oy
Wwfi‘mmm i

‘L‘“"‘ b !«hanhnﬂmunmmmmammnadmmmiﬂl 4o

Wﬁﬁfﬂ‘i 25’?«5

TS |

¥ |
' 1%—\@%;@1%@
. BCCL BYIE W, ¥9aTs |
‘2 ‘v Yo Wauw, (DRM)
@aww BRI |
3. ﬁ%w ,

- o gl R Seyyerﬁge Treatment Plant (STP) 1 SFESTH @ g Al

Sy Rva @ Wy § we LR Jharkhand Waste Water Policy 2017 @ e & FeE §
mm%mmﬁmmwwﬁﬁ/m Fofe AR AT mmmqﬁw Fm
Sewerage Treatment Plant (STP) g g T il W

mm%ﬁsmmﬁmﬁmmwmﬁgswmﬁwﬁml

s
i
pajulas

Sunita ialapurti




41366 T

| foprfsurce. 08,

No. Pr:26014/1/2022- TECH1 NMCG
_ | Natlonal Miagion for Clean Ganga ' .
Department of Water Resources, River Development

i
o
i
M
-

& Ganga Rejuvenation, Ministry of Jai Shakt
. Gavernmant of-India.
| S IR FIGoT
Major Dhyan Chand, National Stadium
india Gate, New Deihi-110002
T' Dated: 30" January 2023
The Project Director, | |
SMCG Cel, Directorate Municipal Administration
Utban Developnient Depattment, Governrhent of Shdrkhand
Room No-415, 4th floor, Project building, Dhurwa
Ranchi, Jhatkhand - 834004
Sub: Administrative Approval and Expenditure Sanction for “Interception & -
Diversion and STP: works in Dhanbad. town, Jharkhand” undet Namiami Génge
Wission — I, with 100% central sectorsupport:at.an estimated cost of Rs, 808.33
Crore {Rupees Eight Hundred Elght Crove ard Thirty Thires Lakh gnly)
® s
{-am directed to convey thé grant of Administrative Approval and Expenditure -

sior, for the project on “interception & Diversion and STP warks in Dhanbad town,
Sanction for the project on “interc pﬁléﬁ'tiﬁ G5, ~ NoH-EAP budget head of Narmarni

ithal seetor support 4t an estimated cost of Rs.
808:33 Crote (Rupeds Elght Hundred Eight Crors and Thirty Three Lakh anly)
{inclusive of GST), with tife following mijor Gomporants;

Jharkhand” under National Gang
Garige Mission — I, with 100%:

7 rios. of nala tapping '
Ttércaptor sewpis— 14,2431
Development-f 3 pumping statiorss.- (38:88 LD, 6,81 MLD and-51.91 MLD)

L T Y S

o elopmstt oF B &TPs - (18 MLD, 21 MLD, 75 LD, 60 MLD 8 18 MLD) - 192

) ﬁi‘gziﬁ%ggﬁ%ﬂaﬁaw ?(anc:'i‘ﬂ'a".rv--'infi*asfmatur‘ejs-.. UV disinfection, SCADA and
onfine ionftoring syster ' o

o Effluent chiannel Disposal of treated effluént through pipeline of 1150.m

« 15 years Qperation & Mainterance ingluding the Manpower, chemicals, other
maintenance and Power and Fuel charges. *

« Envitoriment plan during consiruction and operation phase -

. Complstion time: 36 Months including bidding (excluding trial run period .of 3

monthe) : o _
. -Effluehf Characteristics: As pér the latest NGT's direction on effluent standard

- i
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Wy CONCESSION AGREBMENT Gy
ﬁ)"‘-' 3 This Concession Agreement (Agreement) is exeouted on this 26" day of December, Two Thousand S i X
&y 1 and Towenty Pour at New Delhi ' ' },‘ ‘BN
1 AMONGST - o)
G ) Jharkhand Urban Infrastructure Development Company Limlted (JUIDCO), an Iyl
22013 under The Companies Act, 1956, with its office )

A
f'ﬂ-
=y

et

organization that %sform on19-11
at JU.ID -w&%in Line Tank Road, Kutchery Chowlk, Ranchi, Jharkhand, 834001
gaftér tofenred toasJUlDCO, high expression shatl, unless it be repugnansaq the
aiPAL 0 meaningthereof, includé"v ',- permitted assigns); :
’ ' :_l 3 b

Cad p ‘_,ﬁ-s
Ly

[
3
= Fa

o+
———— e

ECR  statutory Mart: 3 ‘  4 ing a-Siamp hablla App of Slock Huid .~ :
] it ouh,,smm pmtlnnatuahoum be vertied &l A, Lalng 1 " ? : o
1:The guthenliety iy of Vi dalaia ors tis cem wand fﬁ”f,'.'fﬁ},{’,?“ it Appran e It ipvalid. . i ||
......... i! .



~AND

AND

e

JUIDCO, NMCG and the Conicessionaire shall collectively be refe

" NMCG, which expression shall, unless it be repugnant to the context or m
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NM.‘IOS_““* MISSION FOR CLEAN GANGA, a statutory body constituted under the
Buvironment (Protectlon) Act, 1986, with its registered office at 18t Plaor, Major
Dhyanchand Nationa Stadtum, India Gate, New Delhi - 110002 (hereinafter referred (0 23

wiclude its successors and permitted assigns);

Dhanbad Waste Water Management Private leited, a company Or%an-i:;d;
' office.

incotporated, registered and existing under the Companies Act; with its register®

at 11¢b Floor Maker Chambeys; V1, Nariman Point, 220, Nariman Point, Mumbal, Mumbi,
Mehatashtra, India, 400021 acting through ~MF praveen Kumar P, Authorized
Representative  duly. athorized by resolution dated 30 November 2024 (hereinafter
referred to as the Concessionaire, which expression shall, unless it be repugnant to the

context or meaning thereof, include its SuCCESSors and permitted gssigns)
med o as the Partles and

individually as a Party.

WHEREAS:

A
B.

The Gol, recognizing that long-term rejuvenation of the river G_anga
will have significant social and economic benefits on the lives of the 500 million people
living along its basin, has identified cleaning of the river Ganga as one of its priorities. For
this purpess, in May 2015, the Gol approved the flagship Namami Gange programme for
cleaning, rejuvenation, and protection of the river Ganga. In January 2016, the Gol approved

a hybrid annuity model to implement STP projects under the Namami Gange programme on

- aPPPbasis. _
Subsequently, the DoWR, RD & GR issued the River Ganga (Rejuvenation, Protectionl and
Management) Authorities Order, 2016 (Ganga 2016 Order) to constitute variaus authorities

its aim of effective abaternent of pollution in the river Ganga.

to assist the Gol in achieving 118 :
The Ganga 2016 Order desi'gnated NMCG es the nodal agency for the implementation of the

Ganga 2016 Order. _

JUIDCO has the mandate to develop, maintain and regulate water supply and sewerage
~ works in state of Jharkhand. With a view to implement the Nemami (Gange Programme and

the Ganga 2016 Order, JUIDCO in association with the NMCG, has dectded to undertake

the development and operation and maintendnce of STPs, with a proposed Design Capacity

of 18 MLD, 21 MLD, 75 MLD, 60 MLD and 18 MLD along with other Facilities and its

~ Associated Infrastructure-at Dhanbad, tharkhand, on a PPP basis, through a bybrid annuity .

‘model.

For this purpose, JUIDCO intends to engage 2 c_oncessionaire who will design, develop,
finance, construct, operate and maintain the Facilities on thie Dhanbad Facilities Site, and
after the expiry of the Term, wransfer the Faclities to JUIDCO, in accordance with this
Agreement (collectively the Project). - ' ' '

On 3rd July 2023, JUIDCC commenced & competitive Bid Process for the Project by issving
| {the RFP), inviting interested parties to subniit their qualification

a request for proposa
) proposals and ﬁr_\anclal proposals 10 JUIDCO for undertaking the Project.

—-porsuant’ to~the terms of the RF P, JUIDCO- reaeived proposals from - various - bidders;”

including a proposal_submitted by the Selected Bidder on 27th October 2023.

. gouggng a pwqé.ss of evaluation of qualification proposals and: financiat pro#osgls
| o o _ _

caning thereof,

18
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submitted by the bidders (including the Seleoted. Blddar), SUIBCO has o a0 -swwmbﬂ

2024 sooepted the proposal subrmitted by the Selected Bldder for the development of ﬂ;f
Projest. Subsaquently, JUIDCO has tssued the letter of award dated 4" Octaber 2024 10 1
qeleated Bidder (tho LOA).

The Seleoted Bidder has accepted the LOA 4 has agteed to undertake the Praject in

L
accordance with the terms of this Agreement. _‘
The Selected Bidder has incorporated & special purpose vehicle to act &S theCﬁfi‘:;::“;‘}“‘t‘:é
to implertent the Project and perform the obligations and exercise the rights ©
Concessionalre, inchiding e obtigation to enter iﬁif)‘ _t__tna Agreement: .
I JUIDCO and NMCG have agreed to ente 1fitd this Agreement with the C e thi
implementation of the Project, subject to and.on ihie teims and conditions get out in ‘thlﬁ
- Agreement. :
IT IS AGREED as follows:

19
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“ anothise party’y

{iv) “coetalve pracice™ s Inpaleing or hanting, of threstening to impait o harm;

directly or Wndivectly, ey party? ot e property of the paety 1o influensce improperly
the getions .

tv) undesirable practioe means: (A) establishing contact with afly Pesson aonnected

or employed or engaged by NMCG or the JUIDCO with the abjestive of canvassing
\obbying ot jis any manner influencing or attemptin to influence the Bid Process; o7
(B having a Conftict of Intereat (as detiried in Clase 3.3 of REP); and o
(V1) restrictive practice yeans forming a cartel o arrlving at any-f_mder?tandm& 9;
arrangerent atnong Bidders with the objective of gestricting of manipulating full an
falr compeition in the Bid Process. '

93,19 Inspection and Aydit e
Thg Concessionaire shall permit and shall catise jis Subcontracters and sq@_’eggsﬂ%:?f:g
pérmit,,ﬂx‘éﬂMCGIJ'Umco to inspect the Site arid/or the acoounts and pecords re wfm
‘the pecformance of the Confract and the sibmission of the Bid, and to have such ;& ot
and-tecords audited by auditors appointed by NMCG 7 JUIDCO if mqmted; by ? mee
SUIDCO. The Concessionalre’s and its Subcontractors’ and sub consultan®s ait_w_ntl?r?t I':e
drawn to Clavse 23.18 which provides, inter alla, that acts integnded ta rr}a_t#naliy mdpedg the
extrcise of the NMGO 7 JUIDCO's inspection and audit rights provided for under Su
Clavse 23.18.1 constitute 2 prohibited practice subject to contract termination.

1 For the purposs of tis sub-pamprarh, soarsing” rafers 1o partioipénts in the procuremant prodsss (ingluding public oficials) atiempting
either thsmaelves, or through anolfier parson oF onilty pot particlpating in the progurement or selestion process, to sienalate competition of
10 extablish bid prices 84 artificial, nanoompetitive levels, o bre rlvy lo sach ottier's bid prices ot ather condilions.
3 o the purpose of this sub-peragrph, ogaity” tefess 10:3 panicipent i the procuremani prosess of coniract execution,
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JHABKHAND_U.RBAN INFRASTRUCTURE DEVELOPMENT COMPANY

view and download tender document and upload their tender,

A A Gover Ll’-}\dl’FED o |

‘- fovernment of hatkliand Undariaking)

6 JUIRCO Bhawan, Kutchery Road, nuncm.s:sﬂmon +
. | = |
-Sgiwvé?hcommmm 18D/550 o Dinted:2746.2023
esisn :é . ;;Mnna_gnngunm;opwma. rkhand _hu;ban.m&u&um.ﬂweiepméht.ﬁnmpﬁﬁl-iﬁi‘;jitﬁd’
undetsigned invites online e-tender from cligible Bidders for the following work. fnterested bg:dder_s- may

' siven below. :

duly filled, online.as ven below.
'ﬁh‘anbgd town,

1 1. Nameof Work

™ “interception &. Diversion and STP works in

e interception.& Diversion

o ¢ % & e

Tharkhand State, including Operation & Maintenance period of 13-
yoars thiough Hybrid Annuity Based PPP Mode under Namar!

Gange Programme”. -

Sewage Treatment plant: -
Development of 18 MLD STP at River Katrl
Development of 21 MLD STF at River Vasudev
Development of 75 MLD STP at Matkuria nala
Development of 60 MLD TP at Joriya nala
Development of 18 MLD STP at Govindpur

" O ]

Balia pala

Associated Infrastructure:
s Interception & Diversion structure -7 nos.
network laying- 14,243 m

« Development of 3 pumping atations — (38.83 MLD, 681 MLD
ahd 51.9) MLD} -97.57MLD

« Effluent channel Disposal of treated

T 1S0m . ‘

Rising main from 1PS to STP- 13,300 m

Main Pumping Station- 5 nos.

[PS8- 3 nos.

Senff Qusriers ~ 5 nos. .

Operation & Maintenance for 15 years.

effluent through pipetine of

3 Estimated Capital Works
| Cost/ Period of Construction |
3. Estimated Operation & -
Mainteriance Cost/ Period of

INR: 392,72 Crores {tentaﬁve)/ 30, Months for conmwon'and 3
Months for the trial operations of new faciliies. -
INR 377,18 Crores/ 13 years fom COD of Dhaat

’ Qperation_
4. Bid Security: Declaration

i Seourity Declaration o be submitted along with proposal

[ Date & Time of availability

From 03" July 2023

of bid documents

Up 10 13® July 2023, 18.00 hours

6. Site visit
M

7. Last date for receiving
querics from Bidders

5% July 2023, 16:00 hours

_______....—_-_—-““"_-"_ T w
3. Pre-bid meeting details

24 July 2023, at 1400 ﬁou_rs

Venue: JUIDCO Bhaw: i
Veaue, an, Kutchery Road, Ranchi, Jharkhand

5 Lastdate & time for receipt

07 August 2023 at 15:00 hours

of bids (Bid Due Date)
‘of urigingl

10. Su e for bid

Bank guar :
power of Attommey. |

07% August 2023 upto 15:55 hrs.

21
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and oot B agrosmman——]
_-copy e

11.0pening of Bidy ——"T~"57 TR
 (Qulieation bropssily - O7F August 2023 at 16,00 hours

12.For any clrifcatons,plesss | Offos of the Pt Diresor Teshalonl,

| - | - | Jhackhand Urban Infiastructure Development Corporation Lid,,
JUIDCO Bhawan, Kutchery Road, - '
Ranchi, Jharkhand 834001, Indls -
0651:2225878

*
.
()

13, Bids must b6 subrmited Brough S-proearement por itpa-/harkhandienders.gov.in bofore the dste
& time specified as per Bid%t_l:lgate, mg" does not take any responsibility for the delsy/non
availability of internet connection, Network Traffic/Holldays or any ofher issues.

14. Detalls of tender, comigendum, updates on consultative/pre-bid meetings etc. may be obtain ed .

Project Director (Techaical)

AV

zf:“'%; : 4
22
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GG 'tnherception_ & diversion and STP works in Dhanbad town, Jharkhand state,
including Operation and Maintenance of 15 years through Hybrid Annuity based PPP
mode under Namami Gange Programmie® 8¢ Tender SRBIR T & e A

- HER,

SR fawa ¥ Priergar wew & R FreiRiRee @1 “Interception & diversion
and STP works in Dhanbad town, Jharkhand state, including  Operation and
Maintenance of 15 years through Hybrid Annuity based PPP mode under Nimami
Gange Programme.” 87 ¥ ® ¥ Tender 31 3o R ey 2 Rraay

Hard/Soft
e & P S e o e S o (el e o)
iﬂaﬂﬁaﬁmﬁrﬁmaﬂmaﬂml-_ - _(
330~ fasTT B Hard & Soft Capy Her | - -
(e )




3.

Schedule 113 Project Information Memorandusm - Lienbed

Increase, Geometrical Increase, Incremental Increase and Graphical methiod, The population projestion
wotked out using these methods is tabulated below in table for yeat 2026, 2041 and 2056, The

caloulations on population’s projections ate discussed under technical note.

pulation projection of Dhanbad Cley

o011 Census | 1162472 1162472} 1162472 1162472 1162472

2022 Current Year | 13,56,266 | 15:26,108, 13.28,430 | 14,00,674 | 14,00,674 |

2026 |  (BaseYear) | 14.29,483 18,84,879 | 13,81,030 1473342 | 1492178

2041 ] (mermetiele | 16,96.453 | 2442051 15,4140 | 17.45,847 | 18,86453

5056 | (Ulimate Year) | 19,63444 | 3530492 | 18.43,770 2018,352 | 22,91.264

2.8, Nala Discharge and Its Projected Discharge

The discharge of-drain bas been measured in month 05/2022 ~ 06/2 22 & projected di.sch.ar_ge for the
year 2024, 203% & 2054 has been worked out on prorate basis of population projection. Record
measurement of nala discharge is annexed. . L

Srno _ 18 D/ STP.No and Location :Av%ﬂ;: n Al:"ﬂg_ Avg Sewage Design flow J
' J026* | 2041* | 2056 |
1| Katri River _ 0,18 15.460 14 18 22 |
Vasudev River T looos oz | 17 21 2% |
3a | Matkuria System ‘ ' _ 0.963 ' 5.480 60 75
3 | Matkurla System . 0378 | 32627 ' 92
4a | JorivaNalla . 0,487 42.102
ab | jotiaNala ' 0.122 10521 a8 60 3 \
5 Baliapur Govindpdr Mala 0.006 0.549 .14 18 - 22 J
River Health Report

In order to asSess the water quality of river Damodar, the Central Pollution Control Board has set up
water quality monitoring stations on the main stem of river Damodat, in association with State Potlution

‘Contro]l Boards of Jharkhand and West Bengal, Their data is avallable on annual basis, and is tabulated

helow,

Pagad of §
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/7 gowage Management: -

Sewage Generation
(in MILD)

As per the survey repott-cum-DPR (Detailed Project Report) for Dhanbad

Sewerage Project Phase-1 & 2 prepated by M/$.NJS Engtocering Pvt Ltd.

for JUIDCO Lid., Ranchi, the estimated sewage generation in Dhanbad. |
municipal area for yedr 2026 is 153 MLD. o -
Discharge was measured in 05/2022 - 06/2022 & projection ischarge for year 2026 has

-{-been:-worked.onprorate. basis of papiilation projection for. Dharbad municipal ared.

|G

' Existing Sewage
Treatment
capacities

(in MLD)

Enclosyre Q1; Schedule 11: Project Information Memorandum - Dhanbad

‘Within the municipal boundary of Dhanbid, various private and public

| institutions have installed their sewerage treatment facilities of varying

capacities inside their campuses, which are mentioned below: -~

TIT-ISM : 400KLD SBR techiiology:
TATA STEEL : 380KLDETP '

| AccC : 230KLD

Rajendra Sarovar @ 250 KLD SBR Technology

- STP projects under construction in Dhanbad Municipal atea are:

Raja Talab, Jharia : 450KLD
Loce Tank Talab : 300KLD
Barmasia Talab ~ : 230KLD

Urban Development and Housing Department, Gov. of Jharkhand has

| notified Jharkhand Waste Water Policy in 2017 and Jharkhand Faecal

Studge and Septage Management Policy in. 2017. In-line the objectives of
these policies, the Dhanbad Municipal Corporation has also comtunicated
major institutions/ eraployers (under its jurisdiction) like East Central
Railways, BCCL etc. to commission STPs in their command areas.

Enclosure 01: the copy of letter sent by DMC to major institutions.as stated above.

(i)

Quantity of sewage
being treated
(utilization
capacity)

Tabulated below are commissioned STP facilities under DMC area:

. Facility - Capacity (in KL.D)
IIT-ISM, Dhanbad : 400 '
TATA STEEL ¢ 380
ACC Ltd. T 230
Rajendra Sarovar @ 250

‘Total Capacity 1.26 MLD

Page 1.0f5
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£ _P'erfbrmancé__of - The work und e . 26
g7 STPs particularly -_@mmﬁm}ﬁr Dhanbad Sewmge pr_‘?.lect“-l’hase-n-l has commenced vide o
4l | wosmnt st by s JUIDCO Lid NMCO and DWWAPL |

- - d Waste Water Mimagement Pvt, Lid.) on 26,12.2024,
| Reasons for e e - ) ;
underutitisation of Dh?*‘}bad S*f:‘}\’@fage Project Phase -1 for development of 05 Nos. of $TPsof _
| STPs (Connectivity total capacity of 192 MLD has commenced vide agreement signed by
ofhouseholds/ .- parties JUIDCO Ltd., NMCG and DWWMPL on 26.12.2024.
laying of sewer. ' : -
{ lines)
(). E;v":‘?:ttf:;’_t::‘. __ | Total Sewage gﬁnerat'icm.- ¢ 153MLD
' get ent. ‘Sewage being Treated ¢ 126 MLD
Current gap in sewage treatment 1 151,74 MLD' .

(vif) | Tie bound plan | ppanbad Sewerage Project Phase -1 &2 shall be executed by JUIDCO Ltd.,

, for. bridging. the |p .4 _ _
| gap and tying up ' o |
with financial | Dhanbad Sewerage Project Phase -1: _

; ts and . . . ,
z:?ngeme?l el a;‘;‘g 1. Administrative Approval and Expenditure Sanction for “Interception &
tendering and Diversion and STP works in Dhanbad Town, Jharkhand” under

| identifying Namami Gange Mission-1I from National Mission for Clean Ganga,
executing agencies DWRRD &GR, Min, of Jai Shakti, Gov. of India, vide No. Pr-
or having any other 25011/1/2022-TECH1 NMCG, New Defhi, Dtd. 30.012023
Issaes (Enclosure 02: pg. 1 of 14 of aforesaid administrative approval) has
following major components: ' '
e Developmentof 05 Nos. of STPs of total capacity of 192 MLD
including necessary ancillary infrastructures, UV disinfection, .
SCADA and online monitoring system, as r_nentioned'below:
[ Location Development | Capacity T
1 ‘ | Block {in MLD)
{STP-1 | Sijuwa Baghmara | 18
_ | Rampur .
STP-2 | Pandarkanall | Putki 21
[STP-3 | Petia_ Putki |75
TP-4 | Parasbania | Baliapur | 60
[§TP-5 | Karmatand- | Baliapur 18 -
[ Total | 192
o _ Paga20f8
Ja..




44270
* Toos. ofna ladpidg =
* Interceptor sewers.- 14,243
o Rising matng« 13,300m - -
o Dovelopmerit of 3 pumplng statlons - (38,83 MLD, 681 MLD and
S19IMLD)-9787MLD
» Effluent channel disposal of treated effluent through pipeline 1150
mo -
" chemicals othier maintenatice and power and fuel charges. -
« Envifonment pli durifig construction and operation phase.

| 2. A “conicession agreement for development of sewage treatment plant
and dssociated infrastructure ot Dhanbad, State of Jharkhand on

* hybrid annuity PPP basis” has been executed and signe_d on

96122024 (Enclosure 03: 06 pagés mumbered - 1 of 130°10.05 of
130’ and ‘130 of 130" of the above-mentioned agreement,) '

3. B-Tender Notice- NIT No.- JUIDCO/NIT/Dhanbad. 1&D/550,
7 . 27.062023 by JUIDCO Ltd, Ranchi for “Interception &
Diversion and STP Works in Dhanbad Town. Jharkhand . state,
including operation and maintenance period of 15 years throngh
hybrid annuity based PPP mode under Namami Gange Programme”
stipulates 30 months for construction and 03 months for the trial
operations of new facilities. (Enclosure 04 : copy of aforesaid NIT). -

Dhanbad Sewerage Project Phase-2: E

| This project is under DPR (Detailed Project Report) stage. Its scope of
| work includes construction of 08 Nos. of 1SPs (Intermediate Sewerage

| Pumiping Stations). These 1SPs shall mechanically ‘pump the sewerage.
| form low lying areas to upper levels. vide conduit channels/ sewer

pipelines.
| (viid) | ;W;;:;i-ge;:::g | » Dhanbad Sewerage Project Phase -1 has commieniced vide agreement
3 . k s + edb rt' '__2.2. . .. " . . greem
discharged (to signed by parties on 26.1 2024
Ganga or S RN | _ R
tﬁbtlgtaries)- o NIT No.~ JUIDCONIT/Dhanbad 1&D/550, did. 27.06.2023 by

JUIDCO Ltd., Ranchi stipulates 30 months for construction and 03
months for the irial operations of new facilities. S

| (%) Wh_ere untreated | Rivet Da_modaf is the only tributay of Ganga (Hoo_ghly) in Dhanbad.
- sewage is _ . ; \ _ _
| discharged (Drains
joining

, Gaqga_/[lfributayie;)

Page 3 0f5
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2

-

| Detadls of draing
- | earrylng sewage- g ' :
sullage or indfstrial . f:gi:’;oﬁala/f&wsrp A"%’ Slow | dvg, flow | Avg. Sewage
| waste water joining | | (my) | o ﬁis%%"low
ot f:il"f.‘;‘,ii?&“ is‘?‘fﬂ“&‘“’i |08 |Tsa6 |14
| AW || VesudevRiver - [0.003 [0.298 17
| Matkuria System [ 0063|5480 | g
| Matkuria Systen 0378 | 32.607 . |
JriyaNalla 0487 (42002 1.
| Joriya Nala 0122 10521 |
Baliapur Govindpur Nala | 0,006 | 0.549 14
». Discharge was measured in 05/2022 - 06/2022 & projection
discharge for year 2026 has been worked on prorate basis of
population projection for Dhanbad municipal area.
* Enclosure 03: Pg. 291 of 897 of Tender Document of ‘Development
of Sewage Treatment Plants and Associated Infrastructure at
Dhanbad Town, State -of Jharkhand on Hybrid Annuity Model
Dhanbad Sewerage System (Phase-1) - 2.8- Nala Discharge and
Profected Discharge ' |
_ Damodar is atributary of Hooghly river and Barakar river ﬂowmg
through. Dhanbad is atributary-of Damodar.
(i) | Drains Joining Khudia River (a trlbutary of Barakar river) joins outside the city limit in
| outside city and areas’ namely Govmdpur, Nirsa, Egarkund and Chirkunda etc.
town limits but '
either joining in
village or nearby
town .
. . | 05 Nos. of STPs of total capacity of 192 MLD mcludmg necessary
{ (i) | Imclusion.of sewage | ancillary infrastructures, UV disinfection, SCADA and online
“flowing in drains monitoring system being constructed under Dhanbad Sewerage Project
into total sewage Phase-1 : '
generation figures Tnterseption & Development | Capacity
and their Diversion/STP | Block of (in MLD)
interception and Location | Dhanbad s
diversion to STPs. STP-1 | SijuwaRampur | Baghmara 18
; S STP-2 | Pandarkanali | Putki |31
STP-3 | Petia | Puki 7
'STP -4 | Parasbania | Ballapwr 150
Pagedofs

28
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@ | Status of Septage | Currently DMC, Dhanbad has no dedionicd septage management facility.
management with However, there are institutional FSTP/STP available which are mentloned
| referenceto below:- o
FSTP/STP ' _ - '
1 _ Facility STP FSTP
{in KLD)
IIT-ISM : 400 '
TATASTEEL : 380 260
ACCLtd. 1 230
Rajendra : 250
Sarovar .
© STotal 126 MLD
-Capacity -
(i) |Management | The work under Dhanbad Sewerage Project Phase -1 for development of
of Grey Water 05 Nos. of STPs of total eapacity of 192 MLD including necessary
' | ancillary infrastructures, UV disinfection, SCADA and online monitoring
system has commenced vide agreement signed on 26.12.2024.
(i) | Utilization of treated | NA
Grey water .
@v) | Utilization and Approximately 7425 m® septage is collected by 06 nos. of séptage
Disposal of Slndge | suction machine/vehicles having total capacity of 35,000 ltr. each.
_ (v) |Gapinsewage . | e The work under Dhanbad Sewerage Project Phase -1 for development
'f’a”ag.ement and of 05 Nos.of STPsof total capacity of 192 MLD has commenced
time plan vide agreement signed by parties JUIDCO Ltd, NMCG and

DWWMPL on 26.12.2024.

. NIT No-,- -.!UIDCO!NIT/Dhgnbad I&D/550, did. 27.06.2023 by
JUIDCO Ltd., Ranchi- stipulates. 30 months for construction and
03 months for the trial operations of new facilities.

 phe0326-3510094
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41 383 .. .‘,....‘).n~1nnf'\/1 o
":hsuad by Hon'ble NGT in the order dated 13. 0&2024 I t'
200!2014 (M:C. Matita Vi, Unlon of Indla & Ors.)

(Stite nr.lhm-mmnd)

1 That the State of, Jharklmn 18 submitling the Compliance Report of dlractlom fssuied by Hor'ble
‘mb\mal vige order dated 13.09,2024 passad in O.A, No. 200/2014 M.C. Mehta Vs, Unlon of india &
Qrs, in the matter of preven\lng and:temedying. the pollution of River Ganga.

2. That the polnt Wise Compliancs Report alang with the progress of thie directions passed by the
Hon‘ble Tribunal vide order datad 13.09.2024 to furnish the !nformation {Di istrict Wise information

mciuding city and town iformation on river Ganga and '[rabutaries) in- the prescribed format is as
follows- ,

A, Sewage Management:

v X " - ol
’ g B |EadfF |8
) 5 AR | peal 8% T
g = gd | p5d S8l g
. & 18 " m\‘E ,g Z%’JE” g_n‘ B
6 | = = Jeng e BB 8 e
238 2 = | 8S g -
@ |5 e o | 8g|®.
m = & Ym g 0 BT
s z RN A
co 8E
@
E 2
"1 | phanbad | Chirkunda | 78 | - 1 -
47 B. Drains
“{iy Dafalls'of dralne.
: yving:gewage- |- “outside:
» City and ; Gﬂrry; uggtﬂat S Wi
District sullag
8o, | Name | o0 | whs olning |, eithar
% | Name. Gan af tributarlos and | -
o, 1 the Quantiw > 30N i
4 | Dhanbad | Chirkunda |- ) R

It

(9 Scanned with OKEN Scanner
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“being

Sudge Is being processed and composad
genbrated which is use

e 027 ﬁ.‘Hl 0094_, ,

d in Garden and Plants
areas of ULB :

B Operatlonal

| D. Industrial Polluti.on .'Céntr-BI

S.No-j Distﬂct
. ' Namg

1 Dhanbad

| Chirkunda

Demarcation
of Flood
Plain Zones
based one
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Ph: 0326-3510094
mnemmfm:

Jhmkhmld Stete Pollution Control Board
- Hl(ﬁial Houslug, Colany, Dhunbag- 826001

4oy ey MW%

- To,

Regional Officer,
Dhanbad
- Deputy Commissioner,
Dhanbad.
Sub: Submission of Compliance report as per NGT Order 0A No 20012014 |
‘Dated - 13.09 2024, .
Sir/Ma‘;im,

-With reference to above noted subject, please find enclosed herewith the

available information related to para 03 sub para 03 on page no. 02 03 the Hon'ble NGT'_‘ S

Order OA No. 200/2014 dated 13.09.2024 wr.t.to Dhanbad District.

1. 44 Nos. of hotels in Dhanbad District have been issued directions from Reglonal
Office level, Fuither actiot shall be taken from H.Q. Jevel. (List enclosed) -

2. Analysis reports of River water of Damodar including fecal coliform and fecal
streptococei is being’ enclosed, For setting up required facility, a letter videletter no.
191, Ranchi, Dated 30.01. 2025 has been issued to SPMG ]harkhand from H. Q 1eve1

(Copy enclosed)
Encl: A/a.
Your 5 falthfully,
V '&:gﬂ‘—'&‘.,;
(V ivek Kujur)

egional Officer, Dhanbad.




’”":Name & Address of Hotsl, Dharamshala, Ashrnm.
Restaurant, Banguet Rall

Stotu of CTE/CTO

Hernat'is

parT———CEEL L

iM/s. Sonotal Hote! & Resons Pt l.‘l:.ﬁd., AL- Bth

Fioor, Ozon
Gatlagia Mall, Sarnidhata, Dist, - Dhanbad

0 i)btﬁiﬁéd for the bérmd |

upto 31122021

mrelc’tejto ﬁutﬁmiﬁ i
application vide letter « 1 ;
635, 6t 3012004

M/s. Royano Hotels Put.Ltd, : " CTO ebtained for the perlod [Directed to Apaly-for
At N2, Jealgora, Kowabandh, PO-KG Ashram, upte 31.12.2021 TCTE/CTO vide lettar ng,
.. {branbad |  le3edt 31032000
773 i, Hotel Skylark, At- Sastri Nagar, Bank More, €TO obtalned for the period Directed to submit |
Lhanbad, upto 31.12.2014 application vide letter na.
: _ - 487, dt. 02.03 _zozaﬂ_
3 \M/s. Hotel Basundhara , At- Hart Mandir Road, CTO cbtained for the period Directed to-subrfiit o
{Dhanbad. upto 30062011 |application f‘vi.dﬂ-_!etter.no.;
‘ 1477, dr. 020322024 &
letter no. 639, dt. :
| 31,03.2024 o
5  |ia/s. Hotel Harsita, At- Bartarid, Dhanbad. Emission Consent Orde; | Directed t_",_".%':""mft' !
abtained for the pericd upto |application vide fetter no.
34.12.2006 483, dt. 02.03.2024 &
letter no. 642, dt. ;
| 31.03.2024 |
6 M/s. Hotel Woot Land, At- Pranjivan Circular Road, CTO obtained for the period |Directed te- submut )
'Chiragora, Dhanbad. upto 30.06.1999 application. wde letter no. ;
485, dt. 02. 03 2024& O
letter no. 640, dt. '
- . _ . ' |31.03.2024 " N
7 {M/s. Wedlock Greens, A Unit of Megacorp Property Only CTE Obtained ;D_ir,ec_ted 16 su bm?t cro
Developers Pvt. Lid., At- Kashitand, PO- Bhitid, . tapplication vide letterno:
{Govindpur, Dhanbad 1098, 1. 29. Gﬁ 2024 ;
| & |M/s. Shekhar Rest House, At- Shramik Chowk, Not obrained Dire cted to Apply for
i {Rangatand, Dhanbad CTE/CTO vide fetter no. |
‘ . 636, dt. 31.03.2024 g
9 Im/s. Tripti Bar & Restaurant, N.H. - 32, Mahuda Not obtained. Directed to apply for 1
More, Dist-Dhanbad. ' CTE/CTO vige letter no. |
486, dt. 02.03.2024 &
letter no. 621, dt.
: : * [31.03.2024 ;
10 |M/s. Hotel Residency, At- Bank More, PO- Not obtained Directed to applyfor - -
Dhanbad, Dist- Dhanbad CYE/CTO vide tetter.no. ..
N . 469, at. 02.032024 -
11 |M/s. Hotel Dreamiand, At- Bank More, PO~ Not obtained - Directed to apply fof {l
Dhanbad, Dist- Dharibad CTE/CTO vide tetter no.
_ 468, dt, 02.03.2024 .
12 [Mfs. Hotel Zeel At-Vishti Para, HJrapur, rO- Not qbtained - Directed to apply for !
Dhanbad Dist- Dhanbad. CTE/CTO vidfe tetter no, |
S— Ty srowaur —— 467,4%.02.03.2024
13 |M/s. Hotel Samrat, At- Housing Celony, PO~ Not ebtained Directed to apply for

{irhanbad, Dist- Dhanbad.

CTE/CTO vide latter no, :

. |466, dt. 02.03,:024

Page 1of3
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hst of mrecttcm issued to the Hotels, Bharamshala, Ashmm, Restaurant Banquet Hall~

(Dhanbad) |
SN TName & i\ddress of Hots!, Dharamshala, Ashram, © status.of CTE/CTO Remarin
MR L. L Banguet Hal o y - )
& I/ Hotel Wil Top, At- Rangatand PO- Dhanbad, Not obtained Diracted to apply for ]
E Dist- Dhavbad., CTE/CTO vide latter ng, g
. o 475, d, 02.09.2024
.13 |M/s. Dhanbad Gliest House, At- Rar.gatand PO- Notobtained Directed to apply for
: Dhanbad, Oist- Dhanbad ' CTE/CTO vide letter no.
Lo . 474, dt.02.03.2024
? 15 {Mfs. Hotel Apsara, At- New Market PO Dhanbad Not cbtatned Directed to apply for
1Dist- Dhanbad. ' CTE/CTO vide letter no.
S ‘ | 473, dt. 02.03.2024
17 M/s. Hotel B.enz‘e.r,—-Ait- Naya Bazar, PO- Dhanbad, Not obtained IDirected to apply for
Dist- Dhanbad. CTE/CTO vide letter no.
o R . 1472, dt. 02.03.2024
18 |M/s. Hotel Bombay, At- Purand Bazar, PO- Not-cbtatned Directed to apply for
Dhanbad, Dist- Dhanbad. : CTE/CTO vide letter no.
: . ' . © 471, dt. 02.03,2024
' 19 [M/s. Hotel Poonam, At-Purana Bazar, PO- Not obtained Directed to apply for
' Dharibag, Dist- Dhanbad. : CTE/CTO vide letter no.
. - . ' 480, dt. 02.03.2024
| 25 |M/s. Hotel Royaltan Plaza, At- Katras Road, Not abtained Directed to apply for
' Matkuria, PO- DHaribad, Dist- Dhanbad. CTE/CTOvide letter no.
. . _ 479, dt. 02.03,2024
S a1 Vs, Hotel Miilenivm, Near Gurudwara, Katras Not obtaihed Directed to apply for
: Road, PO- Dhanbad, Dist- Dhanbad. CTE/CTO vide letter no.
| ' , _ L 478, dt. 02.03.2024.
22 |Mfs. A-Une Guest House, At- Rangatand, PO- Not obtatned Directed to apply for
Dhanbad, Dist- Dhanbad. CTE/CTQ vide letter no.
476, dt. 02.03,2024
P23 |M/s. Hotel Rana; At- Rangatand PO- Dhanbad, Dist Not obtained Directed to apply for -
Dhantac. ' . |CTE/CTQ vide letter no.
t 490, dt. 02,03.2024
t— Z4 --M]s.-We_lc‘o_m'e'-Guest.lH'ouS'e'_;. At Rangatand, PO-. Notobtained Directed to ajpbly for
: {Dhanbad, Bist- Dhanbad. CTE/CTO vide letter no.
o _ 5 _ 489, dt, 02.03.2024
55 iMJs. Supham Guest House, At- Rahgatand, PO- ‘Not obtained Directed to apply for
: ' Zﬁha-nbad Disy- D_ha-nbad, o CTE/CTQ vide letter ho.
!;_ ' . 488, dt. 02.03.2024
26 - M/s Hocel Kaverl, Near Bus Stand Bartand, Not-obtalned Directed to apply for
1 ‘Dharnibad. ' (CTE/CTO vide letter no.
| P _ _ : 1484, dt, 02,03,2024
17727 |M/s. Hotel Harsita, At: Bartand, Dharibad. . Not obtained Directed to apply for
: : . CTE/CTO vide latter no.
: 483, dt. 02.03.2024 &
3, jetter no. 642, dt.
: » B 31.03,2024
s imM/s. Dhanbad Club, At- 1.C. Read, Hirapur, Mot obtained Directed to apply for

iDhanbad,

[

CTE/CTOvide letter no.

Page 2 of3
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y Shram Restaurs T .'
3 Name&Address ofHotsl, Bhargmai (Dhanbad) = » Restaurant, Banquet Hall | l
Restaurant, Banquet Hal “m*hn\a Axhram, - Tt o : : Lo
a‘ Stutuu ul CTFICTO B i e P
[Ms. Union Club, At- | W Rond, e ﬂemmu; .
o rapUr; Dhinbad, e o !
| ot obtalnad Directad t0.pply Tor -
) w\,umel RAMSON , At~ AShOR Moo s CTE/CTO vida fotter no. | |
{hanbad, - Ashok Nagar, Bank More, i 481, dt, 02.03.2024
Z | S _ Not obtained _ Girected ta apply for §
O 1 CTE/CfO-vid'e'r ltter ne :
: ‘1 1M } X G dey lotbae no.
o3 fs {otel ‘Ra\nbow Ozone Piaza Bank More = _ 491, dt. 02.03.2024 f ,
Dhanbad. Not obtalned |Directedto apply for ¢
T Y _ : “|CTE/CTO vide fotter no. i
Sm. 5. HO aalfials R — - . o ¢ F a2 :
M/s. Hotel Coalfeld, At Hirapur, Dhanbad. Notobtaned ?)?2' ft.doz_.o#.zlu:efa |
ot obtair irected to apply.for 1
...... - _ CTE/CTQ vide letter no.
33 |M/s. Hotel Chinar, At- Matkuri _ [493, dt, 02.03.2024
» At- Matkuria Road, Bal Y ol
| Dhanbad. » Bank More, Not obtained | Directed to apbly for ;
L CTE/CTO vids letter no. |
I 34 IM/s; Hotel Akash Reside T _ 494, dr. 02,03.2024. N
\ Shanbad. h Residency, At- Bank More, Not obtained Tirected o 2pply for |
‘ CTE/CTO: wde igdder no. i
- - : . . 495, dt. 02.03.2024 i
35 M. T B _ :
./ 5. Hotel V1P, Pyt. Ltd., At- Bank More, Dhanbad. Not obtained Directed to apply for ;

CTE/CTO vide letter no.

f

|

| |

E 35  |M/s. Hotel Kunal, At-Harl i i : - 496, & 02 oa 204 -
L e unal, At Har imandir Road, Hirapur, Not obtained Directed ta apply for

|+, . |Dist-Dhanbad. CTE/CTO vide letter no.

| — _ 497, dt. 02.63.2024

I 37 Im/s. Hotel panchmukhi, At- Harimandir Road, Not obtained Directed to apply for

\ Hirapur, Dist- Dhanbad. CTECTO vide istter no. i

: , 498, dt. 02.03.2024

' 38 |M/s. totel Mourya, At- Harimandit Road, Hirapur, Not obtained irected to apply for i
_1% Dist- Dhanbad. CTE/CTOvide letter no.
| ' ‘ 50, dt.02.03.2024 |
{; 39 |M/s. Hotel Aranya’s, Opp Big Bazar, Saraidhela, Dist Not obtained Directed to apply for !
‘} Dhanbad. : ‘ CTE/CTO vide letter no. }
! ) L . 501, dt. 02.03.2024 |
ii 40 “Tta/s, Sujata Palace; At- Hirapur, Dist- Dhanbad. Not obtained Diracted to apply for~ t
i - - CTE/CTO vide letter no. |

500, dt. 02.03.2024

M /s. Hotel MuskanAt- Hirapur, Dist- Dhanbad.

Not obtained

Directed to apply for ]
CTE/CTO vige fetter no.
499, dt. 02,03.2024

kw M-,?;. Hotel Mahaveer, At- fangatand, pO- Dhanbad, Nt obtained Girected to a‘:pp_ly for |
L bist- Dhanbad - CTE/CTO vide letter no.
- o | 04, dt, 02.03.2024 |
’ ETpr— fang )- i, Dists ' Directed to applyfor {
r Te Hotel Garib, At- Rangatand, PO Dharnbad, Dist Not obtalned

“— M;:S‘- :0::‘ = ' CTE/CTO vide letter no. - i
i preme® L | 503, dt, 02,03.2024 A_J
e M. Stagnet. Marketing Pvi. [td., B. Block; City Not obtained - Directed to apply for ‘
i v .(,an'crt. L ¢. Road, PO- ohanbad, Dist- Dhanbad : CTE/CTO vide letter no.
4 476001 505 dt. 02,03 20_{4 i
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Sampling Date

i

i

o

~(Saswaa Burman Rey; Dy. Qﬁality3’Maﬁéger)

| weregipd of Reportiions :

i ' Domparh, Sindri, Dhanbad, dharkhand | Period o7 Analyais :-2-6;&2.2021?“2“"(3;22'&3,*2% i
S . e , o
j “TSate of ¥ T 0TI |
Sampling Plan & | ENVISOPAL | Deviation fromthe | 1| Noj Typeof Sample [ :|  River Water
Procedure i . Sampling Meilwd and Plan : | ,
T Tocumon T+ [ Near Domgsth T Sawple 1D T ENVITRIWINGY | Refort No. T [ ENV/TRIWIN 3425
1 \ Water Works Sindri \Nn.p : NVIGIWI (” Report Mo . : (
i 1 Bownstream Dhanbad L ‘
‘ { S.no _ Parameter 1 'U:n_ii ' _Tnkt:lfmtnénl _ Resuit _
L\ | ¥ecal Coliform mg/L |~ 9222DAPHA 23" cdition | 120MPN/IOmL
[ % | Fecal Siroptococsi 1 mgt, 15 1622 ¢ 1981 11 MPNADO mL
Reviewed by : . Authorised Signatory :

- (Bapén Das; Dy. Technical Manager)

Emall

ankl’tp_ Office : 63/8, Rastysgury Avenue, Kotkata - 700028 § 033-257824s1 125493490
rihvirocieekSO@gralt.com
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=z JH .f‘°5RKHAND STATE POLLUTION CONTROL BOARD
" TOWNSHIP ADMINISTRATION BUDING, HEC COMPLEX, DHURWA, HANCHI 824004
Telephone: D631-2400850 (Fav) 2400651/2 AO0RN2/ 2401847/ 240079/ 1400139

Rtf‘“‘a\ m“\ut.\’\'-ﬂ\‘,‘u.“.m-' ﬂamm‘ ‘,ﬂ“d‘. 3 0/0 ,/za%’-

Rejeev Lochon Bakshi,

m .
The Projest Director
SPMG; Shatkhand ,
Snb:-?ro“jmMppmMr:-s&&ngihtﬁlﬁgnrlet,irﬂnﬂetﬁ”hn"rkhihd;ﬁtm-‘Pnliutlc:nGiiﬂlr,olMrﬂ”f -
Reg. .
-that for effective: tmpkmﬂf"“’“ of

wot, this:is fo ml‘onnf-you |
! ,-pqlln_tigq_qnd ensure; muvem‘ﬂen )

Sir,

With reférence to: the :above’ mesiioned subje

obgm of National. Mission for Cledn Gangt (NM! MCG whu:h is lo
of Gamga ‘Riverand s tributaries; | funds:sanct nied al
for: mplemenmn'm of the projest ike: ‘mionitofi

carry-out samplmg & analysis of “thie waer qiality

6 it g approVal iofi compietentﬁmﬁmﬁ%

“hanling you:

' Y urssin rel
Ench Ala : o o cerely.
' | ‘ (Rijeev Lochan palkshi)
| MemberSecx‘em

Copy &o -Thafpu ec_:tor -Gengrals Natlonal Missian for Cleon Ginga (NMCQ), Be
- Misistry-of Sal Shaktl (GBI) ‘New Delhi fnrklnd!nfarmatio,.

e -4 @ & AR FPBRESTT
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JHARKHAND S9AT
REGIONAL OFFICE - CUM - LABORATORY, HIG-

_Analysis report of Damodat river/Tributarles/Pond ur

Bﬂﬁunon GONTROL BOARD
1, HOUSING COLONY BARTAND, DHANBAD - 826031

der NWMP of February, 2025

- Sampling’

“m

Name Of Monltoring Lecation

Temp | DO,
AlWIn*C _mdﬂ

gH

8O0
me/it

Ak | € [coo] Th |Cars
i} me/ie| mg/ie} mgfit mg/it

Mgﬂ-
wig/it

T05
wg/t

7%
mgfit

- ?wm RANTSANDH TALAB NEARTSM,

DHANBAD

2147 | 50

75

132 |

€

68 lagoo]| 11712}

BASTL DHAIVA, DHANBAD

KAL!MANDIR TALAB, AT- MANDAL

21ne | 48

78

90

17) 1 158 jar70]

1260

&

615, A [RAJENDRA SAROVAR TALAB,

{BEKARBANDH, DHANBAD

21185 | 42

74

28

82 160 | 304

20,496

51 6:30 AM

RAJA TALAB, JHARIA, DIST- DHANBAD

219 | 58

75

30

88 ' 160 - 304

20496

11:30 AM

WORKS

1:220FM

WORKS DIS SINDRI

DAMODAR WIS JAMADOBA WATER

a2 | 77

76

28

78 126 |3360}

1025

§181 8

300N L
&

DAMODAR AT DOMGARH WATER

a2z | 78

7.4

422 |3360

9272 |

330 PM -{DAMODAR;AT PANCHETDAM

26123 | 78

78

286

124 |3680] 78

1 5:20 PM |BARAKAR AT MAITHAN DAM

2218 | 76

75

24

124 |36380| T8

§:45AM |TOP CHANCHI LAKE

1916 | 74 |

73

28

124 380} 78

110:50 AM

DAMODAR AT PHUSROROAD BRIDGE

218 | 78

15

124 |3680) 78

111:40 AM

RAILWAY STATION, BOKARO

DAMODAR RIVER NEAR BERMO

22i9 | 75

74

24

3360

9272 |

AOOBEE

- 3181

11245 PM

BRIDGE, BOKARO

DAMODAR RIVER NEAR ZARANGDIH

a1 72

18

28

120 [s2s0f

9272

Frddi, w0

51 4:05 PM |BOKARO AT ZARANGDIH BRIDGE

2a5n1 | 74

73

24

124 |3280] 78

{BRIDGE, BOKARO

3184

. 240 PM {KONAR RIVER'NEAR: SWANG COAL

WASHERY, BOKARO

et e
CONFEUENCE OF BOKARO & '
i1 125 PM DAMODAR RIVER NEAR ZARANGDM

o5z | 78

15

26 |

122 {3360

9.272

5 |8|8|8|e|8|ele]8

_ 2613 | 74

72

20

118 2400}

14,152

410 | ¢

3185

51 4:50 P [DAMODAR AT TENUGHAT DAM

2w | 73

15

24

120 |s280

[ &

| 3188

4740 |28

S10AM o200 ASiA. DHANBAD

10:25 AM

[LOCO TALAB: (PUMPU TAI.AB_). AT

REEA L]

3

124

N2

412 |

AT-TETENGABAD M

ZATRI RIVER, NEAR ERATINDAFALL, | &

72

| & .#-.i’g' &l B 18|88 8 ﬂ.. RS 38 8 8 ‘:3:".

| g .‘._‘ slel s 2 d|s|8|n|sl8] 2& | ®i8le 1
R

2me | 73

e & iR

. 23

124 |sss0| 78

&1

40



41393

. - : ——
e ennrae >y
A

F57R | Sampling | Samphng

_ _ Name O1 Monitoring Location
¢ode] DOute | Time

Temp | DO

AfWin*C{ma/tt

oH Bog Alk
mg/it mgfit

mgﬂt mg/it] mg/it |

e NIV RIVER NEAR LOMAPATT!
| 4738200212025 | 12:10PM
| 4738 128/0212025 | 1Z40TH! |BRIDGE, MANUDA, DHANBAD

‘; 241'21 75

Vel

128

-' .40'39 oam2r2025] 120PM GAR_ IVER NEAR TELMUGHO

73

i 3180 3553 28?0212025 72:00?“ DAMQDAR RNER’ NEARTELMUCHO

BRIDGE,

a7i24 | 73

s

, 28:02{2"6&25 | 3:208M {SOLAGIDITALAB, CHAS, Bdmao_

523 | 72

74

\zam:zoz.a\ 415 PM {BHAU BANDH POND, GHAS, BOKARO

| 230 | 64

7.2 | S

1SX. Singh)-
' A.S.O, Dhanbad

(Vivek
R o.,Dhanhad




